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THE MINISTEfif\ emf" tAOOUA: ~
WELFARE (SHRt RAM'\1~LA"S' ~SWAN~: 
(a) and (b). The question papers •or the all-
India m examinations are set 1n Hindi amt 
English only at present. However, in the 
recent meeting of National Council for Voca-
tional Training (NCvn the issue regarding 
supply of question papers •n different re-
gional languages was discussed As several 
divergent views were put forth by the Mem-
bers, the Council decided tf'iat a Sub-Com-
mittee be conStituted who would examine 
the issue in depth and submit recommenda-
tions. 

Accordingly, theSub-COmm1ttPe is being 
constituted. 

Unfair labour Practice by the Manage-
ment of Indian Drugs and Pharmaceuti-

cals Limited 

4450. SHRI TARIF BARAN TOPDAR: 
Will the Minister of LABOUR be pleased to 
state: 

(a) whether Government have received 
any representa1ion from the Federation of 
Medical and Sales Represent3t1ves Asso-
ci_at1ons of India regarding unfair labour 
practices resorted to by the management of 
Indian Drugs- and Pharmaceuticrals Limited: 

(b) i1 so, the details thereof: and • 

(c) the reaction of Government thereto? 

TME M1NISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) A document entit1ed "our fight against 
unfair labour practices in IDPL" brought out 
by Federation of Medical and Saies Aepre-
c;entativ.es Association of lndiaaf1Patna was 
received by the Government. 

Cb) The d.Ocume,,t m~1nly contains 
detMs-ofruFlfari labour practices pr~15ed by 

the- rmmagemant af: IDPL, amt the- snuglrt 
put up against' it. 

(c) Since the IDPL fall& in thv State 
sphere, the State Government of Bihar was 
requested to investigate the problem of 
Federation of Medical amtSaJas Represen-
tatives Association of India. Similarly, Minis-
try of Industry which is the administrative 
Ministry for the IDPL, was also requested to 
look into the complaint. 

Demonstration by Doctors and Stu-
dents of Electropathy 

4451. SHAI BALESHWAR YADAV: 
Will the Minister of HEAL TH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the doctors and students of 
Electropathy staged a demonstration before 
Nirman Bhawan, New Delhi a few months 
back; 

(b) if so, the demands of the demonstra-
tors; and 

(c) the details of the demands accepted 
by Government? 

THE MINISTER OF HEAL TH AND 
FAMILY WELFARE (SrlRI NILAMANI 
ROUTRAY): (a) Yes, Sir. 

(b) The iollowing were the demands of 
the demonstrators:-

1. The Inquiry Committee set by 
Government of India should submit 
its report before 14th October, 1989. 

2. The day-by-day increasing num-
ber at colleges of Electro-homoe-
opathy should be checked. 

3. The amespondence cour~ of 
Electrohomoeopathy should be 
banned. 


